Take notice that the following matters will be listed on 22.11.2019 in Court-111 at 10.30 AM.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL NEW DEL HI

Dated: 20.11.2019
NOTICE

S. No. | Case No. Name of the parties

1. | Co. Appl.(AT) No. | S.K. Big Star Foods Ltd. & Ors. Vs. TM-
122 of 2018 Food Processing Ltd. & Ors.

2. | Co. Appl.(AT) No. | K. Trinadha Reddy & Ors. Vs. TM-Food
163 of 2018 Processing Ltd. & Ors.

3. | Co. Appl.(AT) No. | Rayudu Nagabhushan & Ors. Vs. S.K.
210 of 2018 Bigstar Foods Ltd. & Ors.

4. | Co. Appl.(AT) No. | Kaja Gajendra Rao & Ors. Vs. S.K. Bigstar
211 of 2018 Foods Ltd. & Ors.

5. | Co. Appl.(AT) No. | Medeor Hospitals Ltd. Vs. Registrar of
394 of 2018 Companies, NCT of Delhi & Haryana

6. | Co. Appl.(AT) No. | Chamundeshware Studio & Laboratory
376 of 2018 Pvt. Ltd. Vs. K.Rajaiah

7. | Co. Appl.(AT) No. | K. Rajaiah (since dead), Represented by
413 of 2018 his LRs Vs. Chamundesware Studio &

Laboratory Pvt. Ltd. & Ors.

8. | Co. Appl.(AT) No. | Keerti Anurag Investments Pvt. Ltd. &

209 of 2019 Ors. Vs. Sai Anupama Agenceis Pvt. Ltd.
& Ors.

9. | Co. Appl.(AT) No. | B. Sudhakar Reddy & Ors. Vs. B. Manpal
193 of 2018 Reddy & ors.

10. | Co. Appl.(AT) (Ins) | AMI Alloyes Vs. Rappid Valves (India) Pvt.
No. 895 of 2019 Ltd.




11. | Co. Appl.(AT) No. | Yamini Bipinchandra Shah & Ors. Vs.
250 of 2018 Trimbak Estates Pvt. Ltd. & Ors.
12. | Co. Appl.(AT) No. | Ravinder Kumar Magoo Vs. AMA India
95 of 2019 Enterprises Pvt. Ltd. & Anr.
13. | Co. Appl.(AT) No. | AMA India Enterprises Pvt. Ltd. Vs.
103 of 2019 Ravinder Kumar Magoo & Ors.
14. | Co. Appl.(AT) No. | Hasmukh R. Patel & Ors. Vs. Doloo Tea
42 of 2019 Company (India) Ltd. & Ors.
15. | Co. Appl.(AT) No. | Bank of Baroda Vs. Aban Offshore Ltd.
35 of 2019
16. | Co. Appl.(AT) No. | Arpit Agarwal Vs. Skytech Constructions
37 of 2019 Pvt. Ltd. & Ors.
Copy to: -
1. Notice Board
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4. Website: www.nclat.nic.in

By Order

-sd/-
Registrar
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